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(b) The quantity of raw jute purchased by the 
Jute Corporation of India from 1987-88 to 

1989-90 is as under:-

( in lakh bales) 

1987-88 1988-89 1989-90 

Price Support 5.43 

Commercial 

Total 5.43 

(c) and (d). It is not a fact that Jute 
Corporation of India cannot purchase, more 
jute mainly due to limited s~ace In Its 
godowns. In fact the purchase of raw jute by 
JCI depends on the prices of raw jute. If the 
prevailing prices of raw jute are higher than 
the minimum support price the operations of 
JCI are limited to mainly commercial pur­
chases to meet the requirements of six units 
of National Jute Manufactures Corporation. 
In case prevailing prices of raw jute are at the 
level of minimum support price or below, JCI 
has the mandate and responsibility to pur­
chase any quantum of raw jute offered to it. 
Cut of Rs. 100 crores Jute Special Develop­
ment Fund, Rs. 10 crores have been ear­
marked for construction of storage godowns. 
Of this a sum of Rs. 2 crores has been 
sanctioned and placed with JCI. West Ben­
gal State Cooperative Marketing Federation 
and Meghalaya State Cooperative Market­
ing Federation have already taken up con­
struction of six godowns and one godown re­
spectively under this scheme. 

(e) No, Sir. 

New F.P.S./K.OII Depots in Delhi 

241. SHRI RAVlNARAYAN PANI: Will 
the Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state: 

0.01 Negligible 

6.80 5.08 

6.81 5.08 

(a) the number of Fair Price Shops! 
Kerosene Oil Depots and Coal Depots in 
Union Territory of Delhi as on 31st Decem­
ber, 1989, circle-wise; 

(b) the number of licences of such 
shops!depots cancelled during the last three 
years and the reasons thereof, circle-wise; 
and 

(c) Whether Government propose to 
open new Fair Price Shops! Kerosene Oil 
and Coal Depots in Delhi; if so, the details 
thereof? 

THE MINISTER OF FOOD AND CIVIL 

SUPPLIES (SHRI NATHU RAM MIRDHA): 
(a) and (b). The information is given in the 
statement below:-

Cancellation of these depots is due to 
irreg ularities comm itted by the depot holders 

in VIOlatIon of the provisions of the Delhi 
Specified FC20d Articles (Regulation of Distri­
bution) Order, 1981, Delhi K. Oil (Export & 
Price) Control Order, 1962 and Delhi Coal 
Control Order, 1963. 

(c) New FPSs/K Oil & Coal Depots are 
opened by Delhi Administration whenever 
the increased number of ration cards so 
warrants. 
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